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Ref. No. Verification/141/BCD/010/2024
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It is hereby notified for general mformatlo’ﬁ that, uﬁder the Provisn ta Section 26(1) of the Advocates
Act, 1961 Orders passed by the Sub- Commi-ttee of the Bar Cotintil of Indra on the dates as mentioned below,
and ratified by the General Couricil of:the Bar Council of India namié of uiider mentioned advocates have
been removed from the Roll of the’Bar Council of Delhi due to their LL.B’D’egree/Mark Sheet reported to be
Fake/Forged by their concemed Yniversities { ?r surreﬁdered va}unlzrﬂy o i

'.;.;

(Enr No. D/zvsliég"?}*

Slo Sh. Om Dutt Bakshi
Rio—-C-293, Defenca,cn!uhy, New
Delhl-110024 -

Ser Name of Adv Authonty for Remova‘i‘of Name from Roll of Photo of the
No. i a £ 4\ Bar Coun‘cil &f Delhi syt Advocate
1. | Mr. Shiv Dutt Bakshi ¥

Bar Council ofithdia  Suh-Gommittee Order L

“-‘-"v s

dated 30.05.2024 and Ratified by the
General Coutiéil
on 03 09.20?’5‘& Removal Proceedin
03/2024 (Dite.to B.A Degree/Mark She\gt
reported to’ be Fake /Forged) '

of the Bar Council of India T

_JJM

2. | Mr. Vinod Sahni Bar Council ‘<of ‘India Sub- Comrmttee Order
(Enr No. D/124/2000) dated 30.05,2024 #nd_ Ratified by the
S/o Sh. Om Prakash Sahni General Coundil of the Bar Council of India
House No. 13, Satnam Park, on 03.09,2024 by Removal Prdceedﬁlgs No.
Street No-2 by 25/2019 (Due to LL.B Degree/Mark Sheet
Krishna Nagar, Delhi-110 051 reported to be Fake/Forged)

3. | Mr.Khalid Mustafa Alvi Bar Council pf; { India Sub-Committee Order
1502/7, SUPREME TOWER, dated 30.05.2024 and Ratified by the
SECTOR-99, NOIDA, UP. General Councll of the Bar Council of India
{Mob- 9868181236) on 03.09,2024 by Removal Proceedings No.

i j 05/2024 (Due to LL.B Degree/Mark Sheet
H.No. 8 Lane -6, Anupam reported to be Fake/Forged)
Garden, Sanik Farms, New Delhi
-68, SECTOR-99, NOIDA, UP.

4 | Mr. Kamal Kumar Bar Council of India Sub-Committee Crder
Enr B/13508/2022) dated 30.05.2024 and Ratified by the
HoNo. A 43/A1, GaliNo. 3 General Council of the Bar Council of india
Mandoli Extension, Delhi-93 on 03.09.2024 by Removal Proceedings No.

W-Mma)

Prepared and Checked By

0l Arun Sharm

a (Retd)
Secretary
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(Statutory Body Constituted under the Advocates Act, 1861)
2/8, Slri Fort Institutional Area, Khel Gaon Marg, New Deihl~110 049
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L Dated : .uiesriseas .
Ser Name of Adv Authority for Removal of Name from Roll Photoof the
No. of Bar Council of Delhi Advocate

5, | Mr. Saket Kumar Bar Council of Indla Sub-Comirnittee Order | |
(Enr- D/2556/2022) dated 30.05.2024 and Ratified by the
S/o Vined Blhari Prasad -+ | Gengral:Gouncil of the Bar Council of India
WA-12 A, SHAKARPUR, et qm 013.09. 2024- I;?'Remaval Proceedings
DELHI-110092. A o.‘ilg/amé’ (Die to B.A Degree/Mark
{Mob-9868080055) - Sy, T Sheetrepurted the Fakywmged)

saket. gent!e@gma!l com ‘:Qgé‘ﬁ ;"’ . i

6. | Mr. Abhldeep lewa] } ‘ "g’ar Comal of Indla Sub-Commlttee Order
{Enr D/2557/2022) dated 30!05.2024 and Ratified by the
5/0 Sh, Arun Hirwal { Geperalvcanncﬂ of the Bar Council of India
151-B, POCKEPA-3, e om 03.092024 #by-Removal Pr: ““Egﬁi’ngs
MAYUR VIHAR, PHASE-III, Nal 1042024 (Difé“to LLB DEgreeAM,ark
DELHI-110096, (Mob -5811883676] Sheeuepol-tedto beFake/ForgedJ
abhi.hirwal@gmall.com - . ; ,5 2 ?"

G 3 78

7. | Mr, Vikas C it Bar Ca of Indfa Sub-CommitteeOrder
(Enr D/8896/2021) ‘_;_-.2 dated ; d?h .2024 and Ratiﬂq’g‘fﬁ bﬁ%‘*ﬂle
Mal Park, East Punjabi Bagh, New Genera(ﬁouncll of the Bar Coun; ngll of India
Delhi-110026. : on 03.b9 2024 hy" Removal PRQCQlenES !

No. 06/2024, (Due. to L Be ee/Mark
Sheetreported to be Fake/ orge )

8. | Mr. Prlyaranjan Kumar Singh, Bar CounciT of India Sub-Committee Order
(Enrolment No — D/6300/2021) dated 30.05.2024 and Ratifiled by the
S/o.Sh. Anvind Kumar Singh General Council of the Bar Councl] of India
H.No. 16, Saket Block, on 03.09.2024 by Removal Proceedings |1
Mandawaii, Delhi-110 092 Nv. 07/2024 (Due to LLB Depree/Mark
{Mob- 7417711110) Sheet reported to be Fake/Forged)

9, | Mr. Rumme Matl - | Bar Council of India Sub-Committee Order
{Enr D/10677/2019) dated 30.05.2024 and Ratified by the | jn
Ashoka Park Extn N.D-26 General Councll of the Bar Council of India

- ton 03.09.2024 by Removal Proceedings
No. 11/2024 (He voluntarily surrendered
his Exrolraent certificate & 1D Carcl} g
tE L e
(Ex-Subedar D.K. Sharma)

Prepared and Checlied By
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2. Thename of the aﬁpv@ :}‘I.ioned persons wh%&x‘e enrolled with Bar Cdupkcﬂ Q?Delhi asan
Advocate, have been removed: m’thekoll of the BJEE:@ tmcil of Delhi and Licgnse tu-practice asan

Advocates stands cancelleq.,yﬁﬂl irﬁlfﬁ!d!ate effect. @" &

T ;-t;;?i;tu; :‘* )-i 2
e i

W . &% ) i Secretal'y
;
(Ex-Subedar D.K. Sharma} - I

Prep & Checked by

Copy forwarded for information to:-
1 The 15t Additional Solicitor'General of India, Supreme Court of India, New Delhi.
2. The Secretary, Bar Coundil o India, 21, Rouse Avenue, New Delhi
3. The Secretaries of All Bar Associations, Delhi
4, The Secretaries of All State Bar Council :
5. The Registrar General, Supreme Court of India, New Delhi 5
6. The Registrar General, High Court of Delhi; New Delhi
7. The Registrar General, All High Courts in India
8. The District & Session Judge, Tis Hazarl Courts, Delhi

"9, The District Judges in alt 9'Disfricts of Delhi
10.  The District Magistrates in all 9 Distri
11, The Secretary, Ministry of Law, Just]
12,  The Commissioner of Police, New D
13.  Advconcerned,

Note - The above mentioned Auﬂmriti@
to all the offices under their jurisdi
Notification on thelr Notice Board.

circulate the cony ut' this notlﬂcaﬁon
tions are requested to display this

eclie e
< ' ‘f’hd’na %91.11-41752340, 45603795
- +81-11-45603739, 43559586
g ¢ E-mall’; barcouncilofdelhi@redifimalt.com
N E Web. : www.dathibarcouncil.com
(Statutory Body Constituted under the Advocates Act, 1961)
2/8, Siri Fort Institutional Area, Khel Gaon Marg, New Delhl-110 049
Ref. No. ! oieee sissaRs s - Datad 1.
3

Ser Name of Adv Authority for Removal of Name from Roll Photo of the

No. . T of Bar Council of Delhi Advocate

10. | Mr. Pawan Kumar : " | Bar Cqurlcil,of India.Sub-Committee Order i
(Enrolment No-D/11147/2021)  »| dated:30.05. 2024 dnd Ratified by the e b
S/o Sh, Deep Chand U S "Gghex%.t Gatinell Dﬁﬂ‘le Bar C%un&l of India PR .
Rfo— RZ-1-83A, Mahavesr Endav& “ 0n‘03.09.2024 by Réfoval Procegdings :
Delhi~ 110 045 “43. ¥ | No.08/2024 (Dueto BAD 'gregﬂvlark 5 &
(Mob-9910095657) . Sheetrenot‘tetito e FakelForged A

11. | Mr. Dhruv Kapoor, :e : Bar Council of Indig’ $ub—Commlttee Order L
(Enrolment No -13130772013) dated 30052024, and Ratified by the | i\
Slo Mr. Rajiv Kapdor f; Genéral Co{mcﬂ of theBar Council aglntﬂa* TN
Farm, 6 Green AVenue® . « | bn.03.092024 by.Removal Procesdingst 73 SN
Vasant Kunj, New Délhi - | No. 04/2b72 (Due to LLB Degx‘eeﬁdﬁi‘ <SPy
{Mob- 9519202113) ’r - -Sheetrepb d to be Fake/Forged) . 5’&;—?’-’3 .
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI
— 5938 '
No. 50?/5[ /GE,'r?IfMisc./Clrcu!ation/2024 Dated, Delhi the‘l A’ SEP

Sub:- Regarding Notification No. Verification/141/BCD/010/2024 dated 10.08.2024 to
remove . Advocate’s name from the Roll of Bar Council of Delhl due to
L.L.B.Degree/Marks Sheet reported to be Fake/Forged/Surrendered.

Forwarded a copy of the Notification bearing Ref No. Verification/141/BCD/010/2024
dated 10/09/2024 and this office diary bearing No. 5090/B dated 21/09/2024, received from
Col. Arun Sharma (Retd.), Honorary Secretary, Bar Councii of Delhi, 2/6, Siri Fort Institutional
Area, Khel Gaon Marg, New Delhi-110048, for information and necessary actionto :-

1. All the Ld. Principal District & Sessions Judges, Delhi/New Delh.
2. The Ld. Principal Judge, Family Courts {(HQs), Dwarka Courts, Delhi.
3. Allthe Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
he Chairman, Website Committee, Tis Hazari Coi_ths, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule,

5. Dealing official for uploading the same on Centralized Website through LAYERS as per
rules. '

6. P.S.to Ld. Principal District & Sessions Judges (HQE-B), Dethi for information.

_ (RRVINDER'BEDI) )
Officer In-Charge, General Branch, (C),
District Judge, {(Commercial Court),

Tis Hazari Courts Delhi.
Encl. As above
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